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CENTRAL ADMINISTRATRIVE TRIBUNAL
~ PRINCIPAL BENGCH: NEW PELHT

£.P. No l4”f-

New Delhi this the 3rd Day of July 1997
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Hon'bla Dr. Jose P Yerghese, Vice Chalrman {1}
Hon'ble Shii 3.p. Blawas, Member {4)
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Shri Mohinder Kumar, 20M
5 Wkai, EME .,
Delbl Cantt-110 014, Petitioner.
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. Colonel G.A. Nair, .
Commanding OFficer, :
Station Workshop EME
Delhi Cantt-110 011

Z. Coloney Pajﬁndﬁ‘ umay
Cmmmanmoan Central Vehicle Depot Woikshon
EME,
Delhi Cantt. Contemnars

Hoi’ble Dr. Jose P Yerghese, Vice C%dlrmuu {33
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(G.p. Flswas) (Dr. Jose P. ¥oidhese)
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